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of India have reported that the present data 
reporting system from commercial banks 
does not generate the information in the 
manner asked for. However, the details of 
advances granted by the scheduled com-

mercial banks to reta!1 trada which includes 
advances to Ration spops under public dis-
tribution system I in the State of Kerala during 
the last three years are as under~· 

(As. in crores) 

Period ending No of accounts Amount outstanding 

December,1984 134329 

December,1985 149596 

December, 1986 209948 

(c) The rates of Interest of Working 
capital finance granted to ,authOrised ration 

Category 

(a) Lim~s upto and Inclusive of As. 5., 000/-

(b) Over As. 5,0001- and upto As. 25, 000/-

(c) Over As. 25, 000/-

Edible 011 Storage Contracts By 
STC 

7066. SHRI DAULATSINH"JI 
JADEJA: 

CHAUDHARY RAM PAR-
KASH: 

Will the Minister of COMMERCE be pleased 
to state: 

(a) the steps Government are taking to 
broad-base edible oil storage contracts and 
encourage new entrepreneurs; 

(b) whether the terms and conditions of 
the State Trading Corporation are heavily 
tilted against new entrants; 

60.61 

69.08 

90.49 

shops are as under: 

Rates of mterest per cent 
per annum. 

12.50 

12.50 to 15.00 

15.00 to 16.50 

(c) if not the steps taken by the State 
Tradmg Corporation to adopt a flexible atti-
tude to encourage new entrepreneurs; and 

(d) the steps being taken to break the 
existing monopoly and to bring in new entre-
preneurs in the trade? 

THE MINISTER OF FINANCE AND 
MINISTER OF COMMERCE (SHRI NAR-
AYAN DATI TIWARI): (a) to (d). STC hires 
storage space on long-term basis through 
open tenders. Adhoc short -ter01 require-
Inents are, however, covered through lim-
ited tenders/negotiations. 

STC has constantly been making ef-
forts to broad-base their hiring activities for 
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storage of edible oils. They have been sue- affect the growth rate and the immaturity 
oessful to some extant at places like Bombay period will get lengthened. Studies have also 
and Kandla. The reasons tor STe's not been conducted on drought tolerance and 
being able to broad-base their hiring activi- susceptibility on different clones of rubber. 
ties oompletely are the inability of new enter- The Rubber Board has approvQd a proposal 
prenaurs to acquire land at certain ports, risk to give financial assistance to farmers for 
involved in ,making investment in storage water conservation measures and irrigation. 
tanks.without tie-up arrangements for their The research institute has given priority to 
use and the uncertainties associated with breading and selection of drought tolerant 
imports of edible oils through different ports. clones. 

STC has been encouraging new enter-
preneurs in providing their storage tanks by 
way of waiving earnest money deposits for 
tenders any by taking up with Deptt. of Civil 
Supplies for permission for using storage 
tanks of vanaspati units to break the monop-
oly of non-vanaspati storage tank owners. 

Impad of Drought on Rubber In Kerala 

7067. PROF. P.J.KURIEN: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) whether Government are aware that 
the impact of drought which occurred last 
year in Kerala will have its impact on rubber 
cultivations after a few years; 

(b) whether any study has been con-
ducted to assess the long term impact of 
drought on rubber; 

(c) H so, the findings thereof; and 

(d) the steps proposed to be taken to 
eliminate the impact of drought on rubber? 

THE MINISTER OF FINANCE AND 
MINISTER OF COMMERCE (SHRI NAB-
AYAN DAlTTIWARI): (a) to (d). As perthe 
study conducted to assess the impact of 
drougtit on rubber the major effect of the 
drought is on initial establishment and de-
pending upon the severity of the drought 
vacancies to the tune of 500/0 have been 
observed. The drought in certain cases will 

Setting up of New Export Processing 
Zones 

7068. SHRIMATI JAYANTI PATNAIK: 
Will the Minister of COMMERCE be pleased 
to state: 

(a) whether Government are contem-
plating to sanction some new Export Proc-
essing Zones (EPZs) in 1988-89; and 

(b) if so, the numbet of such EPZs 
proposed to be sanctioned in 1988-89? 

THE MINISTER OF FINANCE AND 
MINISTER OF COMMERCE (SHRI NAR-
AYAN DA IT TIWARI) : (a) and (b). Govern .. 
ment have agreed in principle to the location 
of a possible export processing zone at 
Visakhapatnam. The modalities of imple-
menting the possibility have to be worked 
with reference to the relevant techno-eco-
nomic considerations. There is no other 
proposal to sandion new Export Processing 
Zones. 

Sophisticated Looms From USSR 

7069. SHRIMATI JAYANTI PATNAIK: 
Will the Minister of TEXTILES be pleased to 
state: 

(a) whether National Textile Corpora-
tion proposes to buy sophisticated looms 
form the Soviet Union; 

(b) if so, the cost of those looms includ· 




